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No. 05 
2.00 P.M.  Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair 

         NATIONAL SONG-VANDE MATARAM 
1. 2.02 P.M. Hon’ble Speaker welcomed all the Members of the House in 

the Special Session of Delhi Assembly and hoped that they 
would express their views efficiently and calmly. 
The Chair further stated that the persons in the Visitors’ 
Gallery should maintain decorum & silence and should not 
obstruct or interrupt the  proceedings by shouting, 
clapping, sloganeering or responding in any other manner 
whatsoever while sitting in the Gallery.  He also requested 
the Media persons to switch of their Mobile Phones or to 
kept them on silent mode in the House.  
 

2.  Ruling by the Chair : 
The Chair stated that two separate Notices of Calling 
Attention have been received from Sh. Vijender Gupta, 
Leader of Opposition and Sh. Om Prakash Sharma in which 
they have  

3. 2.02 P.M.. Obituary References: 
The House made obituary references to the following : 
1. Shri Vinod Kumar Sharma, Ex-MLA, First Delhi 

Legislative  Assembly (1993-1998)  
2. Shri Bharat Singh, Ex-MLA, Fourth Delhi Legislative 

Assembly    (2008-2013) 
3. Heavy loss of life and property due to earth quake in 

Nepal and North India. 
The House also observed two minutes silence as a mark of 
respect for the departed souls. 
 

4.  2.15 
P.M.. 

Papers laid on the Table: 
1. Sh. Manish Sisodia, Deputy Chief Minister laid the 

copies of the Annual Report of Geospatial Delhi Limited 
for the year 2012-13. 

2. Sh. Gopal Rai, Minister of Transport laid the copies of 
the Annual Report of DMRC for the year 2013-14 (both 
Hindi & English). 

3. Sh. Sandeep Kumar, Minister of Women & Child Welfare 
laid the copies of Annual  Report for the year 2013-14 & 
One special report on Mental Health Care of Children. 

 



5.  2.17 
P.M.. 

Special Mention(Rule 280):   
Following Members raised their matters under Rule-280: 
1. Sh. Naresh Balyan                 
2. Sh. Akhilesh Pati Tripathi      
3. Sh. Om Prakash Sharma         
4. Sh. Jagdish Pradhan 
5. Sh. Jarnail Singh(Tilak Nagar) 
 

6.  2.29 
P.M.. 

The Chair ruled that the matter raised by Sh. Jarnail Singh 
(Tilak Nagar) be referred to the Committee of Privileges. He 
directed the Committee to consider the said issue and 
inquire into the matter at the earliest.   

7.  2.30 
P.M.. 

Motion under Rule-107 : 
Sh. Manish Sisodia, Hon’ble Deputy Chief Minister 
moved the following Motion under Rule-107 :  
“That this House discuss the issues arising out of 
the notification No. 1080 dated 21st May, 2015 
issued by Ministry of Home Affairs, Government 
of India.” 

8. 2.45 P.M.. The Following Members participated in the debate: 
1. Sh. Kapil Mishra 
2. Sh. Jarnail Singh (Rajouri Garden) 
3. Sh. Adarsh Shastri  
4. Ms. Bhavana Gaur 
5. Sh. Rajesh Gupta 
6. Sh. Imran Hussain 
7. Sh. Rajender Pal Gautam 

9. 4.00 P.M.. The Chair adjourned the House for 30 minutes for Tea-Break. 

10. 4.31 P.M.. House reassembled. 
Hon’ble Speaker in Chair. 

11.  4.32 
P.M.. 

Discussion on Motion under Rule-107 continued. 
8.   Ms. Alka Lamba 

12. 4.42 P.M.. Members of Bhartiya Janta Party Sh. Vijender Gupta, Sh. 
Jagdish Prashan & Sh. Om Prakash Sharma raised their 
objections on the views expressed by Ms. Alka Lamba in her 
speech.   
They stood up on their seats and requested the Chair to 
expunge the remarks made by Ms. Alka Lamba.   
The Chair stated that the objectionable remarks, if any, be 
expunged from the proceedings of the House. 



13. 4.50 P.M.. Hon’ble Speaker also made a brief statement regarding the 
said Notification issued by the Ministry of Home Affairs, 
Government of India. 
Sh. Om Prakash Sharma, Member of Bhartiya Janta Party 
made some derogatory remarks against the Chair.  
 
Hon’ble Speaker named Sh. Om Prakash Sharma for his 
indecorous behaviour. 

14. 4.53 P.M.. Discussion continued. 
9.   Sh. Anil Kumar Bajpai 
 

15. 5.06 P.M.. Sh. Manish Sisodia, Hon’ble Deputy Chief Minister stated 
that the special session of the House has been convened in 
view of the extra ordinary circumstances and the people of 
Delhi have great expectations from the outcome of present 
discussion in the House.  He further stated that it was a 
serious issue and the discussion should be non-political 
and above party lines.  He requested the Members of the 
House to maintain the decorum during discussion and not 
to deviate from the issue of the Motion.  

16. 5.10 P.M.. Discussion Continued… 
10. Sh. Vijender Gupta 
11. Sh. Gulab Singh 
12. Sh. Surender Singh 
13. Sh. Girish Soni 

17. 6.08 P.M.. Sh. Somnath Bharti requested the Chair to grant 
permission to move a Private Members’ Resolution under 
Rule-89 in relaxation to 12 days prior notice requirement.   
The Chair stated that under the Rule-293, Speaker has 
power to accept any Question, Resolution or any other 
matter and his decision shall not be questioned.   However, 
he placed the matter for consideration of the House.  The 
Motion was put to vote and adopted by voice-vote. 

18. 6.10 P.M.. Resolution under Rule-89 : 
Sh. Somnath Bharti moved the Resolution under Rule-89 
regarding Notification issued by Ministry of Home Affairs, 
Govt. of India.  
(Text of the Resolution is Annexed herewith.) 

19. 6.22 P.M.. Sh. Vijender Gupta and Sh. Jagdish Pradhan, Members 
of Bhartiya Janta Party walked out from the House in 
protest against the aforesaid Resolution. 

20. 6.23 P.M.. Sh. Somnath Bharti continued his speech.  



21. 6.41 P.M.. Hon’ble Speaker stated that the discussion on Resolution 
under Rule-89 will be continued tomorrow due to constraint 
of time.  

22. 6.42 P.M.. The Chair adjourned the House upto 2.00 PM on 
Wednesday, 27th May 2015. 

 
Delhi                   P.R. Meena 
26th May, 2015           Secretary 
 










